NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH

ATTENDANCE CUM Tt o
ORDER SHEET OF THE HEARING OF NATIONAL C
OMPANY LAW
TRIBUNAL, BENGALURU BENCH, BENGALURU, HELD ON 0§-03-2017. A

PRESENT; 1. Hon’ble Member (J) Shri Ratakonda Murali
2. Hon’ble Member (T) Dr. Ashok Kumar Mishra
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Counsel for petitioner is present. Heard him in part. Counsel for ROCis also present. Cunsel
is also informed that required notices to be issued to the concerned authorities if any to be attended
to under the provisions of Companies Act, 2013 and the Rules framed thereunder leaving already the
notices issued to the g@@%&? Counsel for ROC is also directed to seek clarification from the ROC
whether the scheme can be approved in the light of the two observations made in the report as the
counsel has mentioned in the affidavit that the points raised by the ROC will be complied in due

course.

Posted to 15.03.2017.
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